THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
(a) to (d) In pursuance to the announcement made by the President of India in both Houses of
Parliament on 04.06.2009 for making slum free India, the Gavernment hag decided to launch a new
acheme called Rajiv Awas Yojana for slum dwellers and the urban poor. The modalities including
fimancial requirement are being worked out by the Ministry of Housing and Poverty Alleviation in
consultation with the different stakehalders and partners. In the meantime a scheme of preparatory
activities of the Bcheme have been approved by the Expenditure Finance Committee with a budgest

provision of Rs. 120 crore.
Per capita incoms in India

1813. SHRI RAJ MOHINDER SINGH MAJITHA:
SHRI RAVI SHANKAR PRASAD:
W the PRIME MINISTER be pleased to state:

(a) whether it is & fact that the per capita income in the courtry during financial year 2008-
(7 has been estimated at 40141 rupees;

(b) i =0, the facts thereof and whether it is alsc a fact that this income has increased by

13.3 per cent in comparison to the last year's income;
(e} if not, the facts thereof;

(d) whether 1t is also a fact that the annual growth rate of agriculture sectar, on which mare

than 50 per cent of the population depends for income has remained at only 2.6 per cent; and

(g) i 80, the facts thereof and whether it is a fact that the present state of development is

increasing imbalance in the country ?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
(a0 to (c) Yes Sir. The per capita income at current prices in the country during the financial year
2008-09 iz estimated at Rg. 40,141 as against Rs. 35,430 during 2007-08, showing an increase of
13.3 percent.

{d} and () The annual growth rate of agriculture for the year 2008-09 i estimated at 1.6%
(at 2004-05 prices). The state of development showe that there has been a sigrificant improvement
in the growth rate across the country in & balanced manner. The annual growth rate of Grogs State
Domestic Product (GSDP) at factor cost (at 1999-00 prices) in some of the low perfarming states

like Bihar, Rajasthan and Uttar Pradesh, etc. have shown an improverment for last three years.
Economic Reform Policy

1814. SHRI RAJMOHINDER SINGH MAJITHA:
SHRI SHIVANAND THVARI:
Wil the PRIME MINISTER be pleased to state:

TOnginal notice of the guestion was recerved in Hindi.
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(a) whether it is a fact that since the implementation of econamic reform policy in the

country two decades ago the pace of poverty alleviation has slowed down;
(b if so, the details thersof;

(c) whether it ig also a fact that the percentage of the peaple living Below Poverty Line

(BPL) in the country was 42.11n the year 1981 while it came down to 31,71 percent in the year 1993;
(d) ifnat, the facts thereof;

(e) whether the percentage of BPL people could be brought down to orly 24.3 percent
between 1993 to 2006 and

() if not, the facts thereof and the reasons for the decline in the percentage of pace of

poverty alleviation after the adoption of new economic policy?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
(2 to () Planning Commission estimates the number and proportion of persons living below the
poverty line at national and state level from a large sample survey of household consumer
expenditure carried out by the Natioral Sample Survey Organization (NSSO) after every five years
approximately. The proportion of population below the paverty line declined fram 44.48%6 in 1983 to
36.97%0 In 1993-94 registering a reducticn of 8.51 percentage points in the head count ratio of
poverty. In 2004-05, the poverty ratio in the country was estimated as 27.64% registering a decline
of 8.43 percentage points during the period 1993-94 to 2004-05.

{e) and () In 2004-05, the headcount ratio of poverty has been estimated as 27.54% as
compared ta 36.97% in 1993-94. While the pace of reduction in rural poverty was higher during the
reforms pericd, the low pace of poverty reduction in the urban areas contributed to a marginal

decline in the pace of reduction in the overall poverty for the country as 8 whole.
Mechanism to monitor implementation of schemes
815. SHRI SABIR AL WIIl the PRIME MINISTER be pleased to state:

(a) whether Planning Commission has  institutioralized a mechanism  to menitor
implementation of Central schemes to ensure that benefite of these schemes such as NREGA, Rural

Electrification, etc. reach "aam admi';
(b if so, the detalls in this regard;
(c)  towhat extent these schemes have benefited "aam admi* sc far; and
{d) by when the desired targets of these schemes could be achieved?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI V. NARAYANASAMY):
{a)to (d) A Delivery Menitoring Unit (DMUY has been established in the Prime Minister's Office 1o
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